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AlllDdia Khadi and Village Iadudriea 
Board 

1)13- Shri T. B. Vittal Rao: Will the 
Mimster of Production be pleased to state: 

(a) the terms and c~nditions on which 
Certdication Committee of AlI India Khadi 
and VIllage Industries Board, Lucknow 
issues a certificate to a prospective Ashram 
or Bhandar or production centre desirous 
to deal in hand spun, hand woven khadi 
and Gramudyog art icles produced by certi­
fied production centres or destrous to 
engage m the production of certified hand 
spun, hand Woven khadi; 

(b) whether the Certification Committee 
keep any watch over the working of its 

.artified production centres and Bhandars; 

(e) if so, what procedure has been 
.evolved by the above body to inspect the 

working of its certified production centres 
and Bhandars. and 

(d) whether the Certification Committee 
of the Khadi Board so far cancelled the cer­
tificate of any Bhandar or production centre 
for any infringement of the principles laid 
down by the Committee for the certifica­
tion of hand spun hand woven genuine 
khadi ? 

The Deputy Minister of Productioa 
(Sbrl Sadsh Chandra): (a) Certificates 
are issued for production and sale of Khadi 
to such centres only as are run by (a) 
Charit~ble public institutions, (b) Co-opera­
tive societies and (e) the State Govern­
ments, prOVIded they conform to the rules 
and regulations formulated by the Certi­
fication Committee of the Khadi Board. 
A copy of the rules is laid on the Table of the 
House. [Sec Appendix V, anneXUre No. III] 
The question of certification of other 
village industry products is under considera­
tion at present. 

(b) Yes. 

(e) Zonal DireCIors, lpspec!ors and 
Auditors of the Khadi Board keep a watch 
over the certified institutions to ensure that 
prescribed rules and regulations are properly 
enforced. 

(d) During 1955-56 the Committee 
cancelled the certi3cates issued in favour 
of Gramudyog Khadi Sangh, Gaura 
Badshahpur and Johar Sahakari Vins 
Sangh, Musyari on account of certain irregu­
larities detected in the work of those insti­
tutions. 

Coal Mhles Laboar Welfare FUDd 
Orpnh-doa 

.~Lf. Shri Cbauupadhyaya: Will 
the Minister of Labour be pleased to 
state: 

(a) whether a copy of the findings 
of the Study Group constituted to en­
quire into the working of the Coal Mines 
Labour Welfare Fund Organisation will 
be laid on the Table of the SabiIII; 
and· 

(b) the _ steps Government have so far 
taken to implement those recommenda­
tions? 

The MiDis1er of Labour (Shri KIum-
dubhal Desai) : (a) No. 

(b) Most of the recommendations have 
been accepted and are being implemented. 

Nanpl FertIHzer Project 

{ Shri ErJshn ..... ·.,. JOIIhl 
.315. Shrl D. C. Shuma : 

Will the Minister of ProductIGa be 
pJeasc!ll to state: 

(a) what are the rec:ommendatioa in 
the PreliminIry Repom submitted by the 
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three foreign fums for the NBDgai Fertili­
zer Project; and 

(b) the steps taken to implement these 
recommel'dations? 

The Deputy MbUster of ProductiOll 
(Shri Salish Chandra) : (a) The reports 
of two firms cover both the fenilizer and 
Heavy Water portions of the Project, while 
that of the third fum covers only the Heavy 
Water portion. Each of the three firms 
has recommended specified processes after 
considering several alternatives. 

(b) One of the firms, fJiz. Messrs Vitro 
Engineering Division of New York, have 
been engaged as Technic:al Consultants 
for the Project, and asked to proceed with 
the designing and engineering of the various 
plants. 

Five Year Plan Week CeJebradcJaa 

1316. Shri KrIsImacbarya Joebl : 
Will the Minister of IDformadOD aDd 
~ be pleased to state : 

(a) whether Mobile Units oo-operatJ:d 
with the State .Governments in celebrating 
Five Year Plan Weeks in 1955 and 1956; 
and 

(b) the number of States which celebra­
ted the Weeks? 

The MiD1ster of JDformatbm ad 
B~ (Dr. KeUar) : (a) Yea. 

(b) 25 out of the 27 former 'A' , 'B' &: 
'C' States. 

PopularUadaa. ofU. N. O~ 

1317. Sbri ~ Jaebl : 
Will the PrIme MJaIster be pleased to 
state the StepS taken by Govcmment to 
popularise the objcctivea and purpoIIe8 
of United Nations and its apeciaIised 
agencies to create better internatiooal 
understanding? 

The Parlhmmtary s-y to die 
MiD1ster of EsterDal Aft'aIn CShri 
SacIath AD Ithaa): A statement giviDs 
the infonnation is placed _on the Table 
of the House. [See Appendix V, annexure, 
No. 112]. 
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Jute Manafactarera 
13190 Sbri KrisJmacharya Joshi: 

Will the Minister of Commerce aaell 
Couamer Industries be pleased to 
state : 

Ca) how many million tons of jute 
goods have been produced during 1956 
so far; and 

(b) the steps Government have 
taken to safeguard the interest of jute 
industries during the same period? 

The MiD1ster of Heavy lDdaatrla.­
ad Commerce aDd Coaaamer In­
~ CSbri MDrarJi Deeai): Ca) 
0'92 mi11ion tOJ18 during January to 0cto-
ber 1956. 

(bl A statement is laid on the Table 
of the House. [S" Appendix V. IIIlIlCXUI't 
No. 114J 

Hotels RUIl by Goft ....... _t 

13300 Paadlt D. N. Thrary: Will the 
Minister of WorM, IIouiq ad Sup­
ply by pleased to state: 

(a) whether any hotels and hoateJa. 
U'C run hy Government eitker wholly' 
or in shale with others; and 

(b) if so whether any profit aeane­
to Government from this buaiDeas? 

The ParJWaeatary SecretIIl'y to­
die MiD1ster of WorD, IIouiq aDd 
Sapply CSbri P.S. NuIIar). Ca) Yes 
Sir. Government U'C running two Hotels 
1l8IIlcly. the Aahoka Hotel and the Hote1: 
Janpath in New Delhi and five Hostels 
oameiy western Court. ConstitutioQ 
Houae. Kotah House and Raisina Road 
Hostel in New Delhi and the CentraL 
Government Hostel at AIipore in Calcutta. 
The Aahoka Hotel is run by a Limited' 
Company in which others also have • 
share. The Hotel Janpath and the Hos­
tels U'C owned by Government. 

(b) The HotelS started functioning 
only in October 1956 and It is yet too 
early to c:ampute the profits. Regarding, 
the hoatels tne question of profit doell, 




